354 Written Answers to [RATYA SABHA] Unstarred Questions

Since AWWs and AWHs are honorary workers, they cannot be declared as
Govt. employees. In a ruling of 7.12.2006 in Civil Appeal No.4953-4957 of 1998 State
of Kamataka & Ors. Vs.Ameerbi & Ors,, the Hon'ble Supreme Court has also held
that Anganwadi Workers and Anganwadi Helpers do not hold any civil post and

Minimum Wages Act is also not applicable to them.
Deaths due to malnutrition

F2017. SHRI NARESH AGRAWAL: Will the Minister of WOMEN AND CHILD
DEVELOPMENT be pleased to state:

{a) the number of persons who have died due to malnutrition in the country

during the last three years, State-wise; and

(b) the number of children below five years along with the women in the

age group of 15 to 45 years and higher age groups among the deceased?

THE MINISTER OF STATE OF THE MINISTRY OF WOMEN AND CHILD
DEVELOPMENT (SHRIMATI KRISHNA TIRATH): (a) and (b) Data on the number
of deaths due to malnutrition in the country is not maintamned centrally. The survey
on 'Causes of Death - 2001-03 in India' conducted by Registrar General of India
reveals that 2.8% of death of children aged 0-4 years is due to nutritional
deficiencies. The major causes of death of children below 4 years are perinatal
conditions (33%), respiratory infections (22%), diarrheal diseases (14%), other
infections and parasitic diseases (11%), accounting for 80% of the deaths in this
age group. Malnutrition is not a direct cause of death but contributes to increased

morbidity and mortality by reducing resistance to infections.
National Policy for Women

2018. SHRI AVINASH PANDE: Will the Minister of WOMEN AND CHILD
DEVELOPMENT be pleased to state:

{a) whether the Ministry plans to have any National Policy for Women

exclusively so as to empower them and protect their rights;
(by if so, the details thereof; and

{cy whether the exclusive women policy is a decade old one when the last
national policy on women was framed along with the reasons for such a long gap

in framing such policy?

TOriginal notice of the question was received in Hindi.



